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BUREAU OF INDIAN STANDARDS
(Department of Consumer Affairs)

NOTIFICATION

New Delhi, the 9th June, 2026

Ref: HQ-PUB013/1/2020-PUB-BIS (1555).— In pursuance of Sub-rule (1) of Rule (15) of the Bureau of
Indian Standards Rules, 2018, the Bureau of Indian Standards hereby notifies that Indian standards, particulars of which
are given in the second column of the schedule hereto annexed have been established on the date indicated against it in

third column. The particulars of the standards, if any which are given in the fourth column shall also remain in force
concurrently till they are withdrawn on the date indicated against them in the fifth column
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SCHEDULE
Sl No., Year & Title of the Indian Date of No. , Year & Title of the Indian Date of
No. Standards Established Establishment Standards to be Withdrawn, if Withdrawal
any
(€] (2 () (@) ®)
1 IS 302 (Part 2/Sec 99) : 2026 09 June 2026 NA NA
IEC 60335-2-99 : 2021
Household and Similar Electrical
Appliances — Safety
Part 2 Particular Requirements
Section 99 Commercial Electric
Hoods
2 IS 1944 : 2026 09 June 2026 IS 1944 (Parts | and I1) — 1970 09 December
Road and Tunnel Lighting — Code of Practice for Lighting of 2026
Code of Practice Public Thoroughfares
(Second Revision) (First Revision)
3 IS 8783 (Part 2) : 2026 09 June 2026 IS 8783 (Part 2) : 1995 09 December
Winding Wires for Submersible Winding Wires for Submersible 2026
Motors — Specification Motors — Specification
Part 2 Materials for Dielectric and Part 2 Materials for Dielectric
Jacket and Jacket
(Second Revision) (First Revision)
4 IS 8783 (Part 3) : 2026 09 June 2026 IS 8783 (Part 3) : 1995 09 December
Winding Wires for Submersible Winding Wires for Submersible 2026
Motors — Specification Motors — Specification
Part 3 Methods of Tests Part 3 Methods of Tests
(Second Revision) (First Revision)
5 IS 8783 (Part 4/Sec 1) : 2026 09 June 2026 IS 8783 (Part 4/Sec 1) : 1995 09 December
Winding Wires for Submersible Winding Wires for Submersible 2026
Motors — Specification Motors — Specification
Part 4 Specification for Individual Part 4 Specification for Individual
Wires Wires
Section 1 HR PVC Insulated Wires Section 1 HR PVC Insulated
(Second Revision) Wires
(First Revision)
6 IS 8783 (Part 4/Sec 2) : 2026 09 June 2026 IS 8783 (Part 4/Sec 2) : 1995 09 December
Winding Wires for Submersible Winding Wires for Submersible 2026
Motors — Specification Motors — Specification
Part 4 Specification for Individual Part 4 Specification for Individual
Wires Wires
Section 2 Crosslinked Polyethylene Section 2 Crosslinked
Insulated and Polyamide Jacketed Polyethylene Insulated and
Wires Polyamide Jacketed Wires
(Second Revision) (First Revision)
7 IS 8783 (Part 4/Sec 3) : 2026 09 June 2026 IS 8783 (Part 4/Sec 3) : 1995 09 December

Winding Wires for Submersible
Motors — Specification
Part 4 Specification for Individual
Wires

Winding Wires for Submersible
Motors — Specification
Part 4 Specification for
Individual Wires

2026
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Section 3 Polyester and Section 3 Polyester and
Polypropylene Insulated Winding Polypropylene Insulated Winding
Wires Wires
(Second Revision) (First Revision)
8 IS 19465 : 2026 09 June 2026 NA NA
Time-Delay Switches (TDS) for
Household and Similar Fixed
Electrical Installations — Particular
Requirements
(IEC 60669-2-3 : 2024, MOD)
9 IS 29997 : 2026 09 June 2026 NA NA
I1ISO 29997 : 2025
Internships — Quality Guidelines
for Host Organizations
10 IS/IEC 60136 : 2024 09 June 2026 IS 14376 : 1996 09 December
Dimensions Marking and Testing of Brush Holders for Electrical 2026
Carbon Brushes and Dimensions of Machines — Specification
Brush-Holders for Electrical
Machinery

CHITRA GUPTA, Scientist G & DDG (Hallmarking and Training)
[ADVT.-II/4/Exty./171/2026-27]
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